
-
' . 

. ;~~ 
:r~ . 
·-~ 

Government of Jammu and Kashmir 
Department of Rural Development and Panchayati RaJ 

Civil Secretariat, Srlnagar/ Jammu 

Notification 

Srinagar, the i\\ September, 2018. 

SR0'2>S~- In exercise of the powers conferred by clause (a) of sub-section 

{1) of section 2 of the Jammu and Kashmir Panchayati Raj Act, 1989 and 

in partial modification of notification(s) issued on the subject, the 
[: Government hereby de-notify the following Panchayat HalqasfWards from 

the block/districts shown against each:- namely:-

s Name of the Name of Name and number of the Wards Notified by the 
No Block/ Panchayat Housi.Ilg & Urban I Distnct Halqa Dev. Deptt under 

I SRO No. dated 
l Qamanvari/ Ranbirgarh Fully SR0-72 dated Srinagar Pratapgarh 2.3.2016 
l B.K pora/ Shankerpora Shankerpora Ward No lto7&9 SR0-219 dated 

Bud gam (partially) and ward No. 8 29.6,2016 
(shankerpora-Vlll) fully .r Ganderbal/ Gadoora Ward No. 6 (Mirpora, Dar Mohalla, SR0-72 dated 

Ganderbal Dagpom 2.3.2016 
Ward No.7(Khori Mohallah, Rather ' Mohallah) 

I Ward No. 8(Lone Mohallah), 
Ward No. 9 (Sheikh Mohallah) 

SR0-268 dated I ' Bhalwal/ Muthi Fully, !' 11.6.2018 Jammu 
Iii Bamai Fully 

lir Patoli Fully 
Brahmana 

'!11 Gurah FuUy 
Brahman a l Keran 1. UpperThatharWard No. lO 
(partially) 

I ~ 2 . Karan Vihar (Thathar) Ward 
No. ll. 

Jattan) llg:- Raipur Lower L Lower Thathar (Moh. 
Doman a Ward No 4. 
(partially 2. Lower Thathar (Moh. 

Brahmana) Ward No.5 
SR0-268 dated 1. Chak Sardar Attar Singh ward 10 Mandai Kirpalpur 11 .6.2018 Phallian; (partially) No.5 

f:• Jammu l:' 
,._ 

1. Mohalla Delany ward No. 1 SR0-268 dated II Satwari/ Chowadi 11.6.2018 Jammu (pnrtinlly) 2. Mohalln Rnllway ward No.9 ...... 



r-:: 3. Lower chowadi ward No. 10 
Sunjwan ttl Lowcr(pa.rtiall 

1 Butala Nallah w No. I 
2. Jalabad W No 2 

I 
y) 

3 Firdosabad w No.3 
4 Pangra Moh W No.4 

Sunjwan 
5. Makahils Moh. W.No. 7 

13 1. Sur\iwan Brahmna ward No 1 
Upper 2 . SunJwan Harijan ward No. 2 
(partially) 

~ 
3· Sunjwan Rajputan ward No 3 

Doongian 1. Zubatrabad W.No 5 
Raika 2 . Umar Colony W.No. 6 
(partial! Y l 

Lrs- Babliana 1. Rakhbandu 8 ward No. 6 
(parttally) 2. Mohalla JoRi ward No. 7 

ri6 Bhour East Fully 

~ 
BhourWest Fully 

liS Gadigarh Fully 

fi9 Rakh Fully 
Gadigarh 

120 Baba Ajit FUll)' 
SmRh Nagar 

~ 
Sunjwan Fully 
Jallu Chak Fully 

,22 Kuniwani Fully ~ 
~ Ratnuchak Fully 

i2s Marh/ Gangawa 1. Gangwan ward No. 1 SR0·268 dated 
JruruDU Panvah 2. Sujatpur Kanvia ward No.4 11 6.2018 

\ 
(partially) 3. Sujatpur ward No. 5 

' 
4. Rakh Nagbant ward No. 6 

l 
5. Rakhnagam Lower ward No. 9 

~ Gole Gujral 1 Gulamichak ward No. 8 
' (partiallY) 

91 Trilokpur L Trilokpur Moh Upper, ward No. 
(partially) • 1 

2. TnlokPur Moh Lower ward No. 2 
3. Seon ward No. 5 
4. Hazuri Bagh Upper ward No. 6 

5. Hazuri Bagh Lower ward No. 7 

6. Kheriyan ward No. 8 
IP<u ,iallvl 

7 . Trilokpur Moh Upper (A) ward 
No.9 

I ;a Akalpur 1. AI<alapur Moh. Christan ward 
(partially) No. 1 

2 . Akalpur Moh. Upper ward No.2 

3 Akalpur Moh. HariJan ward No. 
3 

4. Akalpur Moh. Kunshro.n ward 
No.4 

5. Akalpur Moh Temple ward No.5 

6. Akalpur Moh.Chowlddara ward 

1- No.6 N 
7. Akalpur Moh Temple ward o. 

11 
~r Sangmmpur Fully 
~ ll Pounichnk Fully 

SR0-268 dated 
II Nagrotaf 

Jammu 
Sidhra Fully 11.6.2018 

,_ 



I I Malwns 1. Ward No. 6 (Shamdhak) <'6hagwnl loo.rtially) SR0-45 dated 
t. oodn 30.01 2012 

- BY order of the Government of Jammu and Kashmtr. ~ 
Slie~IAS 

Secret~e Government 
No:-RD/Panch/41 /2018 
copY to the:-

1. All Financial Commiss10ners 
2 . Chief Electoral Officer, J&K, Kashmir 
3 All Administrative Secretaries to the Government. 

Da~1.trYl8_ 

4~ Divisional Commissioner, Kashmir/Jammu 
5 Director General, Rural Development Jammu/Director Rural 

· Development Kashmir. 
6. Director, Local Bodies, Kashmir/Jammu. 
1. Deputy Commissioner, SnnagarjGanderbal/ JammufDoda 
8. General Manager, Government Press, Kashmir for publication. 
9. Pvt Secretary to the Advisor M for kind information to Advisor M 
10. Pvt. Secretary to Chief Secretary for kind mformation to Chief Secretary. 
l1. Pvt.. Secretary to Secretary to the Government, Department of Rural 

Development & PR for inform~tlon of Secretary 
12. In-charge Departmental Webstte. 
13. Stock file. 


